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MINISTRY OF HOME AFFAIRS
(Foreigners — I Division)
AMENDMENT TO RESOLUTION
New Delhi, the 7th July, 2026

F. No. 25022/38/2025-F.1.— In para 4 of the Resolution No0.25022/38/2025-F.1, dated 26.05.2026, of this
Ministry, for the entry Joint Secretary (Foreigners — I), MHA, against Member Secretary, the following entry is
substituted:

“Member Secretary — Shri Prashant Sitaram Lokhande, Additional Secretary, MHA”

2. All other texts, composition, Terms of Reference etc. will remain unchanged.

DR. SANDEEP NAMDEO MAHATME, Jt. Secy.
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